> |

Srl | Appeal Number A$::‘:‘ Assessee Name Remarks
" 1 |ITA 1687/PUN/2024 | 2016-17 |[D] GUNESH CHUNILAL SANCHETI (E FILE.)
2 | ITA794/PUN/2025 | 2016-17 |[A] DNYANKALA SANVARDHINI SANSTHA
»173 | ITA 826/PUN/2025 | 2022-23 |[A] LEO EDUCATION SOCIETY (E-FILE)
71 4 |ITA 2516/PUN/2025| 2013-14 |[A] SMT ANITA SHETTY (L/H OF LANE SHRI DINKAR ANANAD SHETTY)
| 5 |ITA 2964/PUN/2025| 2015-16 |[A] DHANWANTARI GRAMIN BIGARSHETI
==-6 | ITA 3166/PUN/2025 | 2017-18 |[D] GIRISH DAYARAM CHAUDHARI (E-FILE)
=177 |ITA 3172/PUN/2025| 2013-14 |[A] GAURAV ASHOK FIRODIA
8 |ITA 3212/PUN/2025| 2019-20 |[A] GANGII VERSHI SATRA (E-FILE)
9 [ITA 3236/PUN/2025| 2015-16 |[A] GURUMUKHDAS MEHRUMAL JAGWANI
10 | ITA 3238/PUN/2025| 2016-17 | [A] GHANSHYAM BHAGWANDAS BHATHEIA
11 [ITA 3335/PUN/2025 | 2018-19 |[A] HARSHADA ANIL JADHAV (E-FILE)
12 | ITA 572/PUN/2026 | 2015-16 | [A] KAMAL ADAPPA SAKHALE
13 | ITA 586/PUN/2026 | 2026-27 S[ﬁﬂg\lf;\'SIAlr};?'P(ﬂ\(jllls,':‘iBfg I\I]DII:D'_‘;_IiIIPAI‘JDE AND ICAL USIIA DLSIPANDC
#| 14 | ITA 1801/PUN/2026 | 2020-21 |[A] GOVERDHANDAS JIYALDAS WADHWANI (E-FILE)
15 | ITA 1808/PUN/2026 | 2026-27 |[A] LORD AYYAPPA EDUCATION SANSTHA (E-FILE)
16 | ITA 1809/PUN/2026 | 2026-27 | [A] LORD AYYAPPA EDUCATION SANSTHA (E-FILE)
“17 | ITA 1829/PUN/2026 | 2018-19 | [A] GANESH KISANRAO JAPE (E-FILE)
‘18 | ITA 1835/PUN/2026 | 2014-15 |[A] FERNANDES BROTHERS (E-FILE)
19 | ITA 1838/PUN/2026 | 2025-26 | [A] BODHI BAHUUDESHIYA SEVABHAVI SANSTHA (E-FILE)
20 | ITA 1839/PUN/2026 | 2025-26 |[A] BODHI BAHUUDESHIYA SEVABHAVI SANSTHA (E-FILE)
21 | ITA 1840/PUN/2UZb | 2018-1Y | |A] IBRAHIM SHAMSHUDDIN HIRANI (E-FILE)
22 | ITA 1843/PUN/2026 | 2017-18 |[A] JALAN ASSOCIATES
23 | ITA 1860/PUN/2026 | 2018-19 |[A] JAYA
24 | ITA 1862/PUN/2026 | 2018-19 | [A] LATA KAILAS DAGADE (E-FILE)
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INCOME TAX APPELLATE TRIBUNAL, PUNE

=
CAUSE LIST OF A BENCH FOR 04-AUGUST-2026 (TUESDAY)
BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
IN COURT ROOM 2
MEETING NO. 2642 623 9640 PASSWORD : 123456
Srl | Appeal Number A$:':rt' Assessee Name Remarks
=171 | ITA 1830/PUN/2024 | 2018-19 |[A] KIRAN KRISHNAKUMAR MAJITHIA (E-FILE)
=172 | ITA 1341/PUN/2025 | 2019-2020 |[A] IN BUILDERS (E-FILE)
3 | ITA 2415/PUN/2025| 2017-18 |[[A] ANCY THOMAS
4 | ITA 2416/PUN/2025| 2017-18 |[A] ANCY THOMAS
7175 |ITA 2417/PUN/2025| 2017-18 |[[A] ANCY THOMAS
7|76 | ITA515/PUN/2026 | 2017-18 |[A] JAGANNATH RADHAKRISHNA TANDALE (E-FILE)
« 77 | ITA 593/PUN/2026 2016-17 | [A] GANESH VASANTRAO DESHMUKH
8 | ITA 594/PUN/2026 2017-18 | [A] GANESH VASANTRAC DESHMUKH
9 |ITA 1467/PUN/2026 | 2022-23 |[A] CALLUS BIOTECH PRIVATE LIMITED (E-FILE)
10 | ITA 1655/PUN/2026 NA [A] JAMIA ISLAMIA ISHAATUL UL OOM AKKALKUWA (E-FILE)
11 | ITA 1866/PUN/2026 | 2013-14 |[A] CLARION ENTERPRISES (E-FILE)
12 | ITA 1867/PUN/2026 | 2013-14 |[A] CLARION ENTERPRISES (E-FILE)
13 | ITA 1868/PUN/2026 | 2013-14 |[[A] CLARION ENTERPRISES (E-FILE)
14 | ITA 1869/PUN/2026 | 2014-15 |[A] CLARION ENTERPRISES (E-FILE)
15 | ITA 1870/PUN/2026 | 2014-15 |[[A] CLARION ENTERPRISES (E-FILE)
16 | ITA 1871/PUN/2026 | 2014-15 |[A] CLARION ENTERPRISES (E-FILE)
17 | ITA 1872/PUN/2026 | 2014-15 |[A] CLARION ENTERPRISES (E-FILE)
| 18 | ITA 1873/PUN/2026 | 2021-22 |[A] HYOSUNG INDIA PRIVATE LIMITED (E-FILE)
1 19 | ITA 1876/PUN/2026 | 2020-21 [D] DEEPAK BHAGWANDAS MOTWANI (E-FILE)
_|.20 | ITA 1884/PUN/2026 NA [A] JAMIA ISLAMIA ISHAATUL UL OOM AKKALKUWA (E-FILE)
~1"21 | ITA 1895/PUN/2026 | 2022-23 |[A] ARINJAY KORGAONKAR (E-FILE)
22 | ITA 1899/PUN/2026 | 2013-14 |[A] HMJ ASSOCIATES
—-23 | ITTA 1915/PUN/2026 | 2017-18 |[[A] FATIMANAGAR EDUCATIONAL AND WELFARE SOCIETY (E-FILE)
=71 24 | ITA 1967/PUN/2026 | 2011-12 | [A] ANANDSWAMI ASHOK MULAY
5
/5o /
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a
CAUSE LIST OF A BENCH FOR 05-AUGUST-2026 (WEDNESDAY)
BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
IN COURT ROOM 2
MEETING NO. 2642 623 9640 PASSWORD : 123456
srl Appeal Number |Assmt. Year Assessee Name Remarks
i IT(SS)A 7/PUN/2026 2008-09 [D] AMIR CHICKEN AND EGGS PRIVATE LIMITED (E-FILE)
2 | IT(SS)A 8/PUN/2026 2009-10 [D] AMIR CHICKEN AND EGGS PRIVATE LIMITED (E-FILE)
3 | IT(SS)A 9/PUN/2026 2010-11 [D] AMIR CHICKEN AND EGGS PRIVATE LIMITED (E-FILE)
=174 | IT(SS)A 10/PUN/2026 2011-12 [D] AMIR CHICKEN AND EGGS PRIVATE LIMITED (E-FILE)
=" 5 | IT(SS)A 11/PUN/2026 2013-14 [D] AMIR CHICKEN AND EGGS PRIVATE LIMITED (E-FILE)
«176 | IT(SS)A 12/PUN/2026 2012-13 [D] AMIR CHICKEN AND EGGS PRIVATE LIMITED (E-FILE)
= 7 ITA 559/PUN/2026 2014-15 [D] AMIR CHICKEN AND EGGS PRIVATE LIMITED (E-FILE)
=8 ITA 164/PUN/2024 2015-16 [A] GORUR INFRA PROJECTS PRIVATE LIMITED
T 9 ITA 1448/PUN/2024 2017-18 [A] GORUR INFRA PROJECTS PRIVATE LIMITED
10 | ITA 2409/PUN/2025 2017-18 [A] ARUNA PRAVIN LUNKAD
——1 11 | ITA 3206/PUN/2025 2017-18 [A] FORBES MARSHALL PVT. LTD.
=12 ITA 560/PUN/2026 2016-17 [A] BAJIRAO BHASKAR DAVKHAR (E-FILE)
13 ITA 561/PUN/2026 2017-18 [A] BAJIRAO BHASKAR DAVKHAR (E-FILE)
14 ITA 562/PUN/2026 2018-19 [A] BAJIRAO BHASKAR DAVKHAR (E-FILE)
15 ITA 568/PUN/2026 2012-13 [A] JAGDISH DATTATRAYA PETKAR
w46 | ITA 1933/PUN/2026 2016-17 [A] AVINASH RAJENDRAKUMAR GHOLAP
+=17"| ITA 1935/PUN/2026 2020-21 [A] INDUSTRIAL ELECTRONIC & ALLIED PRODUCTS (E-FILE)
18 | ITA 1937/PUN/2026 NA [A] CARMEL VIDYA BHAVAN (E-FILE)
19 | ITA 1938/PUN/2026 2000-01 K[:g\?g;ﬁiALl-IiEdl?Tl\égL?E/ﬁ:?fE?ADHINGW TALUKA SAHAKARI SAKHAR
=207 | ITA 1922/PUN/2026 2000-01 K[AA}]z @ﬁiﬁiﬁrﬁngéLéYﬁﬁé)GADHINGLAJ TALUKA SAHAKARI SAKHAR
21 | ITA 1939/PUN/2026 2007-08 &%QSKQ?\AS;?TI\QDI?E/Q?ESADHINGLAJ TALUKA SAHAKARI SAKHAR
22 | ITA 1940/PUN/2026 2008-09 &AQSXQiAS;?T'\IE%L?gﬁ:?EE()SADHINGLAJ TALUKA SAHAKARI SAKHAR
23 | LIA L941/PUN/2026 J009-201U K[QF]{I?:;'A\\IZAS;?TI\:E%I /(\E/il;LFE()?ADHTNGI A1 TAI LKA SAHAKARI SAKHAR
24 | ITA 1942/PUN/2026 2010-11 K[AAE{I?:KQiAEII\E,IBI'TI\IIE%L?E/_AF?LEE?ADHINGLAJ TALUKA SAHAKARI SAKHAR
) 25 | ITA 1943/PUN/2026 2012-13 &g@:XQiAEEET’?BLgﬁLEE)GADHINGLAJ TALUKA SAHAKARI SAKHAR
26 | ITA 1944/PUN/2026 2013-14 g&?:iﬁiAE;?_rl\é%L?gﬁ:?fE)GADHINGLAJ TALUKA SAHAKART SAKHAR
27 | ITA 1949/PUN/2026 2019-20 [A] DHAWAL DEVENDRA PATEL HUF (E-FILE)
128 | ITA 1963/PUN/2026 2023-24 [A] SHRI DINAKAR PRABHAKAR PATIL /) 1
gt
j .
Assistant Registran
30-Jul-2026
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INCOME TAX APPELLATE TRIBUNAL, PUNE

—
CAUSE LIST OF A BENCH FOR 06-AUGUST-2026 (THURSDAY)
BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
IN COURT ROOM 2
MEETING NO. 2642 623 9640 PASSWORD : 123456
Srl | Appeal Number A$Zr:rt' Assessee Name Remarks
1 |ITA 1123/PUN/2025| 2015-16 |[D] SHRI DEVANAND NARAYAN KOTGIRE (E-FILE)
-2 |ITA 1411/PUN/2025| 2014-15 |[D] DEVANAND NARAYANRAQ KOTGIRE (E-FILE)
3 |ITA 1412/PUN/2025| 2017-18 | [D] NATRAJ MOTELS PVT. LTD. (E-FILE)
~4 |ITA 1413/PUN/2025 2020 [D] GANESH BHAGWAN SHINDE (E-FILE)
5 |ITA 1414/PUN/2025| 201516 |[D] ANITA DEVANAND KOTGIRE (E-FILE)
- 6 |ITA 1420/PUN/2025| 2017 18 |[D] DIVYA DEVANANA KOTGIRE (E-FILE)
7 |ITA 2859/PUN/2025| 2017-18 | [A] ANESH NANDKUMAR AGARWAL
8 |ITA 1346/PUN/2026| 2019-20 |[A] HANIF HAJI USMAN JAFERANI (E-FILE)
9 |ITA 1780/PUN/2026 | 2020-21 | [A] COOPER CORPORATION PRIVATE LIMITED (E-FILE)

10 [ITA 1968/PUN/2026| 2026-27 |[A] AHMEDNAGAR HISTORICAL MUSEUM AND RESEARCH CENTRE

11 |ITA 1969/PUN/2026| 2026-27 |[A] AHMEDNAGAR HISTORICAL MUSEUM AND RESEARCH CENTRE
412 |ITA 1977/PUN/2026| 2020-21 | [A] LOKMANYA MEDICAL FOUNDATUION
13 |ITA 1978/PUN/2026| 2021-22 | [A] LOKMANYA MEDICAL FOUNDATION

-14 |ITA 1982/PUN/2026| 2019-20 |[D] HANIF HAJI USMAN JAFERANI (E-FILE)
15 |ITA 1986/PUN/2026| 2025-26 | [A] JANTA PRATISHTHAN (E-FILE)
16 |ITA 1987/PUN/2026| 2025-26 | [A] JANTA PRATISHTHAN (E-FILE)
17 |ITA 1992/PUN/2026 2018-i9 (EEA:LIII)_ISTA DIGAMBAR SAHKARI VAHATUK KAMGAR SANSTHA LIMITED
| 18 [ITA 1993/PUN/2026| 2017-18 (IEAE]FIIEQ')ITA DIGAMBAR SAHKARI VAHATUK KAMGAR SANSTHA LIMITED
1719 |ITA 1994/PUN/2026 | 2016-2017 | [A] KRISHNA HANUMANT MEDANKAR (E-FILE)
720 |ITA 1995/PUN/2026 | 2016-2017 | [A] KRISHNA HANUMANT MEDANKAR (E-FILE)
~21 |ITA 1999/PUN/2026| 2015-16 |[A]J.J,. CONSTRUCTIONS (E-FILE)

~22 |ITA 2000/PUN/2026 | 2016-17 |[A]JJ CONSTRUCTIONS

=23 |ITA 2001/PUN/2026 | 2017-18 |[A]J ] CONSTRUCTIONS

.24 |1TA 2018/PUN/2026| 2015-16 |[A] ADITYA DEVENDRA JOSHI (E-FILE)

|
—/ \ /!
4
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'B' BENCH
FOR 03-AUGUST-2026 (MONDAY)

Meeting No : 2640 458 9852 Password : 123456
Before Shri Ms. Astha Chandra,Hon'ble JM. & Shri Dr Dipak P. Ripote, Hon'ble AM.

Sri Type Num | Code | VYear Assessee AY.
1 ITA 1929 | PUN | 2024 |[A]SAYYED IQBAL SAYYED IBRAHIM 2013-14
ot 2 ITA 1930 | PUN | 2024 |[A]SAYYED IQBAL SAYYED IBRAHIM 2013-14
,, - 3 ITA 1931 | PUN | 2024 |[A]SAYYED IQBAL SAYYED IBRAHIM 2014-15
-—t 4 ITA 1932 | PUN | 2024 |[A]SAYYED IQBAL SAYYED IBRAHIM 2015-16
ot 5 ITA 468 | PUN | 2025 |[A] MAHALAXMI GRAMIN SAHAKARI PAT SANSTHA 2015-16
S ITA 472 | PUN | 2025 |[A]MAHALAXMI GRAMIN SAHAKARI PAT SANSTHA 2015-16

—7 ITA 1938 | PUN | 2025 |[D]RAMESH HARAKCHAND GUGLE 2017-18
o8 ITA 2076 | PUN | 2025 |[A]RAMESH HARAKCHAND GUGALE 2017-18
.9 ITA 2123 |PUN | 2025 |[D] SAMYAK VENTURES 2014-15
4 ITA 2165 | PUN | 2025 |[A] WEIKFIELS PRODUCTS CORPORATION LLP 2014-15
t—i1 ITA 311 | PUN| 2026 |[A]SHOBHA SUDAMRAO TAGAD 2023-24

—12 ITA 544 | PUN | 2026 |[A]SATISH NARENDRA MAJATI 2014-15
ob—13. ITA 552 | PUN | 2026 |[A]VIJAYA SATISHMAJATI 2014-15
14 ITA 1461 | PUN | 2026 |[A]SINDHUDURG ZILLA MADHYAMIK/ UCCHA MADHYMIK 2020-21
15 ITA 1668 | PUN | 2026 |[A] SHIVANJALI NAGARI SAHAKARI PATSANSTHALTD 2015-16

116 ITA 1803 | PUN | 2026 |[A] MAHAVEER GRAMIN BIGER SHETI SAHAKARI PAT 2018-19
|17 ITA 1810 | PUN | 2026 |[A]SASCON INFRASTRUCTURE 2020-2021
|18 ITA 1819 | PUN | 2026 |[A] MUKADAM BUILDERS AND DEVELOPERS 2019-20
|19 ITA 1822 | PUN | 2026 |[A]RAGHUNATH RAJARAM PATIL 2011-12

20 ITA 1823 | PUN | 2026 |[A]NAVIN RAGHUNATH BANSAL L/H ADITYA NAVIN 2018-19

- 21 ITA 1824 | PUN | 2026 |[A]MULA SAHAKARI SAKHAR KARKAHANA LIMITED 2022-23

.22 ITA 1825 | PUN | 2026 |[A] MOHAMMED SHAHETAN VINDHANI 2014-15
123 ITA 1826 | PUN | 2026 |[A] MOHAMMED SHAHETAN VINDHANI 2015-16

|24 ITA 1828 | PUN | 2026 |[A] MANISHA RAJESH NAHAR L/H RATESH MANIKCHAND 2018-19
125 ITA 1834 | PUN | 2026 |[A] SHANKAR BAURAO GURAY 2014-15
126 ITA 1849 | PUN | 2026 |[A]RAHIMATULLAH KARMULLAH CHOUDHARY 2015-16

27 ITA 1852 | PUN | 2026 |[A]SUNIL RAMPRATAP JINDAL 2022-23
=P8 | ITA 1855 | PUN | 2026 |[A]SARAVAAM WELFARE FOUNDATION NA
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'B' BENCH
FOR 04-AUGUST-2026 (TUESDAY)

Meeting No : 2640 458 9852 Password : 123456
Before Shri Ms. Astha Chandra,Hon'ble JM. & Shri Dr Dipak P. Ripote, Hon'ble AM.

Srl Type Num | Code |Year Assessee AY.
gt 1 IT(SS)A 38 PUN 2026 |[A]RAMDAS ASHRU GAIKWAD 2014-15
> 2 IT(SS)A 39 PUN 2026 |[A] RAMDAS ASHRU GATKWAD 2015-16
&3 IT(SS)A 40 PUN 2026 |[A]RAMDAS ASHRU GAIKWAD 2016-17
4 [ IT(sS)A| 41 |PUN| 2026 |[A]RAMDAS ASHRU GAIKWAD 2017-18
’1,_»,.-5 IT(5S)A 42 PUN 2026 |[A]RAMDAS ASHRU GAIKWAD 2018-19
p 6 IT(SS)A 43 PUN 2026 |[A]RAMDAS ASHRU GAIKWAD 2019-20
A7 ITA 1045 | PUN 2025 |[D] NILESH SHANTILAL LALWANI 2017-18
8 ITA 2282 | PUN 2025 |[A] SHRI GATANAN MAHARAJ URBAN €O OP BANK LTD 2018-19
N ITA 3188 | PUN 2025 |[A] MRS NALINI PRASHANT WAGH 2012-13
e 10 ITA 17 PUN 2026 |[A] MEHUL CONSTRUCTION COMPANY PVT. LTD 2019-20
o1 ITA 118 PUN 2026 |[A] MEHUL CONSTRUCTION COMPANY PVT. LTD 2020-21
w12 ITA 119 PUN 2026 |[A] MEHUL CONSTRUCTION COMPANY PVT.LTD 2021-22
13 ITA 546 PUN 2026 |[D] MEHUL CONSTRUCTION COMPANY PVT LTD 2019-20
e 14 ITA 547 PUN 2026 |[D] MEHUL CONSTRUCTION COMPANY PVT. LTD. 2020-21
.15 ITA 832 PUN 2026 |[A] SOMNATH BAHURANG RAHANE 2017-18
~=16 ITA 1026 PUN 2026 |[A] SUREKHA VITAY DESAI 2015-16
17 ITA 1027 | PUN 2026 |[A] SUREKHA VITAY DESAL 2015-16
18 ITA 1199 PUN 2026 |[A] SHRI AMRUT SEVAK SAHAKARI PAT SANSTHA LTD 2020-2021
19 ITA 1479 | PUN 2026 |[A] VERSTAR TECHNOLOGIES LLP 2020-21
st 0 ITA 1691 PUN 2026 |[A] SANGLTI URBAN €O OPERATIVE BANK LIMITED 2018-19
el ] ITA 1777 | PUN 2026 |[A] VIBRANT INDIA ECONOMIC COUNCIL 2026-27
22 ITA 1856 PUN 2026 |[A] SHAIKH QADEER QURESHI 2015-16
=t 3 ITA 1867 | PUN 2026 |[A] SHAIKH QADEER QURESHI ’ni4-1a
=24 ITA 1859 | PUN | 2026 [[A] SANJAY BHALCHANDRA GHODKE 1477680
e 3] ITA 1886 PUN | 2026 |[A] SHRI MARUTRAOJI GHULE PATIL GRAMIN BIGAR SHETY] 2019-20
|~-26 ITA 1887 PUN | 2026 |[A]SHRI MARUTRAOJI GHULE PATIL GRAMIN BIGAR SHETI] 2018-19
] ITA 1889 PUN | 2026 [[A]VITTHAL KESHAV ZENDE 2020-2021
7 28 ITA 1897 | PUN | 2026 |[[A]SHRI AMRUT SEVAK SAHAKARI PAT SANSTHALTD 2020-2021
=29 ITA 1900 | PUN | 2026 |[A]PANKAJ KUMAR TRIPATHI 2016-17
30 | ITA 1901 | PUN| 2026 |[[A]SHRI MAHANKALI SAHAKARI SAKHAR KARKHANA LTD | 2018-19
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'B' BENCH

FOR 05-AUGUST-2026 (WEDNESDAY)
Meeting No : 2640 458 9852 Password : 123456
Before Shri Ms. Astha Chandra,Hon'ble JM. & Shri Dr Dipak P. Ripote, Hon'ble AM.

srl Type Num | Code |Year Assessee AY.

AT ITA 2116 | PUN 2024 |[D] MANTRA PROPERTIES 2017-18
—2 ITA 1279 | PUN 2025 |[D] MANSUKH TETABHAI TIMBADIA 2016-17

3 ITA 1481 | PUN 2025 |[A] NAMDEO JANKU THORAT 2012-2013
4 ITA 2457 | PUN 2025 |[A] PARTH MULTITRADE INDIA PRIVATE LIMITED 2011-12

5 ITA 2978 | PUN 2025 |[A] MIRUS INCORP RETAIL PRIVATE LIMITED 2020-2021

=6 ITA 2979 | PUN 2025 |[A] MIRUS INCORP RETAIL PRIVATE LIMITED 2020-2021
—7 ITA 3337 | PUN 2025 |[D] RAMESHWARAM COTTON MILLS 2023-24
-8 ITA 181 | PUN 2026 |[D] ORING INDUSTRIAL NETWORKI NG PRIVATE LIMITED | 2022-23
9 ITA 531 | PUN 2026 |[A] SHARAD S TEERTH 2018-19
—10 ITA 541 | PUN 2026 |[A] SHRUTI TEJAS HAVELE 2015-16
11" ITA 542 | PUN 2026 |[A] SHIVKUMAR CHANNAVEER MOTGI 2015-16
—12 ITA 543 | PUN 2026 |[A] SHIVKUMAR CHANNAVEER MOTGI 2016-17
—13 ITA 673 | PUN 2026 |[A] VERTIV ENERGY PRIVATE LIMITED 2020-21
.14 ITA 1171 | PUN 2026 |[A] SUNNI DAWAT E ISLAMI EDUCATIONAL AND 2016-17
—15 ITA 1902 | PUN 2026 [A] MAHADO KHANDUJI TAMBE 2020-21
—16 ITA 1903 | PUN 2026 |[A] PAWANKUMAR DAWRKADAS MODANI 2015-16
117 ITA 1904 | PUN 2026 |[A] VATIR 6AFURSAB SHAIKH 2016-17

-18 ITA 1905 | PUN 2026 |[A] SHRIRAM SAHAKARI SAKHAR KARKHANA LIMITED AY 2012-13
—19 ITA 1906 | PUN 2026 |[A] VITAY ROCHIRAM BHOLWANI 2020-21
|20 ITA 1907 | PUN 2026 |[A] MUSTAK 60US TAMBOLI 2016-17
.21 ITA 1908 | PUN 2026 |[A] RUPALT DILIP LAGAD 2018-19
__22 ITA 1910 | PUN 2026 |[A] SAVITRI BUILDERS AND DEVELOPER 2018-19
|23 ITA 1911 | PUN 2026 |[A] TAKBEER TOURS AND TRAVELS 2019-20
24 ITA 1916 | PUN | 2026 |[D]SANJAY JANARDAN CHAUHAN 2013-14
|25 ITA 1921 | PUN 2026 |[A] MUSLIM FOUNDATION FOR RENAISSANCE KOLHAPUR 2026-27
.26 ITA 1929 | PUN 2026 |[A] MATOSHRI PRATISHTHAN EDUCATION INSTITUTE 2009-10
|27 ITA 1930 | PUN 2026 |[A] MATOSHRI PRATISHTHAN EDUCATION INSTITUTE 2010-11
|28 ITA 1931 | PUN 2026 |[A] SHRI VIKRAM JANARDHAN BODKE 2008-09
.29 ITA 1934 | PUN 2026 |[A] SATISH SEGA GAVIT 2015-16
30 ITA 2013 | PUN 2026 |[A] NGPO CONSTRUCTIONS 2011-12




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'B' BENCH

FOR 06-AUGUST-2026 (THURSDAY)

Meeting No : 2640 458 9852 Password : 123456

Before Shri Ms. Astha Chandra,Hon'ble JM. & Shri Dr Dipak P. Ripote, Hon'ble AM.

sri Type Num | Code |Year Assessee AY.
< 1 ITA 2262 | PUN 2025 |[D] MAHAGAURI INVESTMENTS LIMITED 2017
2 o 13 PUN 2026 |[A] MAHAGAURI INVESTMENTS LIMITED 2017
= 3 IT(SS)A 37 PUN 2025 |[A] YOGESH BHOMRAJ PORWAL 2012-13
4 IT(SS)A 13 PUN 2026 |[A] YOGESH BHOMRAJ PORWAL 2008-09
5 IT(5S)A 38 PUN 2025 |[A] YOGESH BHOMRAJ PORWAL 2013-14
6 IT(SS)A 15 PUN 2026 |[A] YOGESH BHOMRAJ PORWAL 2010-11
7 IT(5S5)A 14 PUN 2026 |[A] YOGESH BHOMRAT PORWAL 2009-10
8 ITA 380 PUN 2024 |[A] NATIONAL PLY AND LAMINATES 2012-13
-9 ITA 2068 | PUN 2025 |[A] RAINBOW RANCH SOIL CONSERVATION AND 2018-19
10 | IT(SS)A 16 PUN 2026 |[A] YOGESH BHOMRAT PORWAL 2011-12
- 1 ITA 567 PUN 2026 |[A] YOGESH BHOMRAJ PORWAL 2014-15
412 ITA 616 PUN 2026 |[A] SHRI VIRESHWAR DEVASTHAN ha
A3 ITA 660 PUN 2026 |[A] SATISH INJECTO PLAST PVT. LTD. 2020-21
14 ITA 733 PUN 2026 |[A] MANOJ KUMAR PANDURANG KHADE 2018-19
15 ITA 1179 PUN 2026 |[A] MADHURI MEGHASHYAM VENGURLEKAR 2016-17
16 ITA 1180 PUN 2026 |[A] MADHURT MEGHASHYAM VENGULEKAR 2018-19
17 ITA 1253 PUN 2026 |[A] SANKALP NAGARI SAHAKARI PAT SANSTHA 2019-20
18 ITA 1936 | PUN 2026 |[A] NANDKISHOR M OTILAL SHAH (HUF) 2017-18
19 ITA 1946 PUN 2026 |[A] SANTOSH BHANUDAS BUCHADE 2018-19
20 ITA 1950 PUN 2026 |[A] RATNAGIRI ZILHA KRUSHI KHATE KARMACHARI 2018-19
21 ITA 1952 | PUN 2026 |[A] NIRMALA RATU KALATE 2012-13
22 ITA 1958 | PUN 2026 |[A] PUNE METROPOLITAN REGION DEVELOPMENT 2016-17
23 ITA 1959 PUN 2026 |[A] PUNE METROPOLITAN REGION DEVELOPMENT 2017-18
24 ITA 1960 | PUN 2026 |[A] REWACHAND BHOJWANI FOUNDATION 2012-13
=25 ITA 1961 PUN 2026 |[A] REWACHAND BHOJTWANI FOUNDATION 2015-16
26 ITA 1962 | PUN | 2026 |[A]PEENA MUKESH SHAH 2024-25
27 ITA 1964 | PUN 2026 |[A] YOG VIDYA DHAM 2026-27
=28 ITA 1965 | PUN 2026 |[A] YOG VIDYA DHAM 2026-27
e 29 ITA 1970 PUN 2026 |[A] SAMAT VIKAS SAMITI 2026-27
30 ITA 1973 PUN 2026 |[A] NASIK DIOCESAN COUNCIL 2026-27

s

Assistant Registrar.




INCOME TAX APPELLATE TRIBUNAL, PUNE

O CAUSE LIST OF 'B' BENCH
FOR 05-AUGUST-2026 (WEDNESDAY)
Meeting No : 2640 458 9852 Password : 123456
PART-HEARD MATTERS B

Before Shri Pavan Kumar Gadale Hon'ble JM & Shri Dr.Dipak P. Ripote, Hon'ble AM.

sri Type Num | Code |Year Assessee BENCH

1 ITA 1958 | PUN 2024 |[A] SAGAR SHANKARRAO CHIKA B

2 ITA 1959 |PUN| 2024 |[A] SAGAR SHANKARRAO CHIKA 8 / T,

i

istant Registrar.




L INCOME TAX APPELLATE TRIBUNAL PUNE 7
INCOME TAX APPELLATE TRIBUNAL

CAUSE LIST OF C BENCH FOR 03-AUGUST-2026 (MONDAY)

BEFORE HON'BLE VINAY BHAMORE, JUDICIAL MEMBER
AND . 5t fhiilal) e . ACCOUNTANT MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NO. 2641 926 9368 PASSWORD 123456

Assmt.
Year

ITA 469/PUN/2024 | 2015-16 [A] DANA INDIA PRIVATE LIMITED
' ITA 530/PUN/2024 ' 2014-15 | [A] DENA INDIA PRIVATE LIMITED
‘ITA-. 1903/PUN/2024(72020-21 [A] DANA INDIA PVT, LTD.

Srl | Appeal Number

Assessee Name Remarks

ITA 2705/PUN/2024

2021-22 | [A] DANA INDIA PRIVATE LIMITED
I ITA 2710/PUN/2024 | 2021-2 ][7] ADIENT INDIA PRIVATE LIMITED [
IITA 1390/PUN/2025| 2018 @IT}-_ES(IEEPFII\IL?)ANUFACTURING INTELLIGENCE INDIA PRIVATE (
I 0D 32/PUN/2025 ‘ g JL[S\} ;Emgg?LnEfl;\NUFACTURING INTELLIGENCE INDIA PRIVATE ’
J 1933,55;)2025 J 2015-16 I[A] CUMMINS INDIA LIMITED !
i
| :}

ol 9 . ATUDA | 2018-19 E] FAURECIA AUTOMOTIVE SEATING LLC (E-FILE)
i / 2802/PUN/2025 ‘ J
- IT(TP)A ! s | g
0| ea1/pUN /2026 2022-23 | [A] DANA INDIA PRIVATE LIMITED (E-FILE)
IT(TP)A i ' e
843/PUN/2026 2022-23 | [A] COUPA SOFTWARE INDIA PRIVATE LIMITED (F-FILE)
TT(TP)A ] i ]
889/PUN/2026 2022-23 l [A] CAPGEMINI TECHNOLOGY SERVICES INDIA LIMITED (E-FILE)
IT(TP)A ] ]
894/PUN/2026 JAY 2022-23 | [A] QUALYS SECURITY TECHSERVICES PRIVATE LIMITED (E-FILE)
IT(TP)A i y
966/PUN/2026 I 2022-23 | [A] NORMA GROUP PRODUCTS INDIA PRIVATE LIMITED (E-FILE)
IT(TP)A i 2
970/PUN/2026 2022-23 | [A] VISHAY COMPONENTS INDIA PRIVATE LIMITED (E-FILE)
TT(TP)A ] , ]
974/PUN/2026 | AY 2022-23 | [A] AMPACET SPECIALITY PRODUCTS PRIVATE LIMITED (E-FILE)
IT(TP)A 2022-23 | [A] PTC SOFTWARE INDIA PRIVATE LIMITED (AS A SUCCESSOR IN
975/PUN/2026 THE INTEREST OF SMAX INDIA) (E-FILE)
}7%’9’\}27 f
Assistant Registrari
31-Jul-2026




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 04-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE VINAY BHAMORE, JUDICIAL MEMBER
AND . st A wiiia).lz  ACCOUNTANT MEMBER

whsd |-

IN COURT ROOM 3

CISCO WEBEX MEETING NO. 2641 926 9368 PASSWORD 123456

Srl | Appeal Number A;:':rt' Assessee Name Remarks
i IT(TP)A 202223 | [A] PUNE BP DEVELOPMENT PRIVATE LIMITED (E-FILE)
— 364/PUN/2026
-2 483}1,;&89026 2016-17 | [A] NALCO COMPANY (E-FILE)
3| 4 4}1;839026 2022-23 | [A] NALCO COMPANY (E-FILE)
|4 TT(TP)A 2022-23 | [A] GOFIN LABS INDIA PRIVATE LIMITED (E-FILE)
940/PUN/2026
e IT(TP)A 202223 | [A] ELRINGKLINGER AUTOMOTIVE COMPONENTS (INDIA) PRIVATE
941/PUN/2026 LIMITED (E-FILE)
—t5 ) 2022-23 | [A] ZINNIA DIGITAL SERVICE LLP (E-FILE)
968/PUN/2026
7 ITUDA 202021 | [D] SHEETAL ARUN BAFANA (E-FILE)
2286/PUN/2026
8 f e 2013-14 | [D] ATLAS COPCO (INDIA) PRIVATE LIMITED (E-FILE)
| 2580/PUN/2025

Assistant Registrar]

31-Jul-202¢]




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 05-AUGUST-2026 (WEDNESDAY)

BEFORE HON' BLE VINAY BHAMORE, JUDICIAL MEMBER
AND . 7ot oo lalsie ACCOUNTANT MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NO. 2641 926 9368 PASSWORD 123456

|
=

Srl | Appeal Number A$Z';1rt' Assessee Name Remarks
1 | ITA 692/PUN/2022 | 2018-19 |[A] M/S PERSISTENT SYSTEMS LIMITED

2 |ITA 1694/PUN/2024 | AY 2020-21 | [A] WIRTGEN INDIA PRIVATE LIMITED
~3 |ITA 2737/PUN/2024| 2021-22 | [A] XPANXION INTERNATIONAL PRIVATE LIMITED
“4 | sa 15/PUN/2025 2021-22 | [A] LMT TOOLS INDIA PVT LTD (E-FILE)

5 |ITA 2753/PUN/2024 | 2021-22 | [A] LMT TOOLS INDIA PVT LTD

6 |ITA 2907/PUN/2025 2018-1_9 [D] NEILSOFT LIMITED (E-FILE)

7 32 05;%222025 2022-23 | [A] VARROC ENGINEERING LIMITED (E-FILE)

8 | ITA 408/PUN/2026 | 2018-19 (D] BALAJI SPECIALITY CHEMICALS LIMITED (E-FILE) !
9 ITl_\ 457/PUN/2026 | 2019-20 [D] BALAJI SPECIALITY CHEMICALS LIMITED (E-FILE) 1
~10 EBD?E(UTI\?ZAGZS 2022-23 | [A] OCTILLION POWER SYSTEMS INDIA PRIVATE LIMITED (E-FILE)

ARy
RECEZ
Assistant Registrar

31-Jul-2026]
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 06-AUGUST-2026 (THURSDAY)

BEFORE HON' BLE VINAY BHAMORE, JUDICIAL MEMBER
AND . 1St M- 40,0 ic . ACCOUNTANT MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NO. 2641 926 9368 PASSWORD 123456

Srl | Appeal Number Aizra“rt' Assessee Name Remarks
=71 |ITA707/PUN/2022 | 2017-18 [A] SAS RESEARCH AND DEVELOPMENT (INDIA) PVT. LTD
=2 |ITA 2044/PUN/2024| 2020-21 [A] SAS RESEARCH AND DEVELOPMENT (INDIA) PVT. LTD.
: ! [A] SIEMENS INDUSTRY SOFTWARE (INDIA) PRIVATE LIMITED
| 3 |TTA 1911/PUN/2024 | 2020-21 (SUCCESSQR IN INTEREST OF SISCD) (E-FILE)
=4 [ITA 2024/PUN/2024| 2020-21 [A] NORTON LIFE LOCK INDIA PVT. LTD.
~{~5 |ITA 1467/PUN/2025| 2016-17 [D] KIRTI AGROVET LIMITED (E-FILE)
r IT(TP)A i ]
16 915/PUN/2026 2022-2023 | [A] LUCY ELECTRIC INDIA PRIVATE LIMITED (E-FILE)
7 CIFUA 2022-23 | [A] ENSONO TECHNOLOGIES LLP (E-FILE)
976/PUN/2026
=8 DL 2022-23

1370/PUN/2026 | [A] YARA FERTILISERS INDIA PRIVATE LIMITED (E-FILE)

|

Assistant Regjstrar
J31-Jul-2028|




[

INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 03-AUGUST-2026 (MONDAY)

BEFORE
AND .

HON 'BLE VINAY BHAMORE, JUDICIAL MEMBER
=b Aviiih) @ - ACCOUNTANT MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NO. 2641 926 9368 PASSWORD 123456

N

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
w1 [ITA 2642/PUN/2025| 2016-17 (D] HIRAMAN RAMDAS BONDE (E-FILE)
=172 |ITA 3202/PUN/2025| 2017-18 [A] ANKIT ARVIND MEHTA ‘
3 | ITA 133/PUN/2026 | 2024-25 [A] VARUN HEMANT KESKAR
=74 | ITA 582/PUN/2026 | 2017-18 [A] RADHAKISHAN DEVKINANDAN BRIJWASI (E-FILE)
=15 |ITA 1070/PUN/2026| 2020-21 [A] MANISHA CHANDRAKANT CHAVAN
“7| 6 |ITA 1073/PUN/2026| 2014-15 [A] AADHAR SHIKSHAN SANSTHA YELAVI
=["7 |ITA 1451/PUN/2026| 2014-15 {IE:EA_;]:[T_@?ANGAN PARK SAHAKARI GRUHARACHANA SANSTHA MARYADIT
=178 |ITA 1814/PUN/2026 | 2024-2025 | [A] NAMOH AGRO INDUSTRIES PRIVATE LIMITED (E-FILE)

ITA 1836/PUN/2026

2015-16 | [A] UDAY BABURAO CHOUGULE (E-FILE)

2013-14 ‘

ITA 1998/PUN/2026 [A]J J CONSTRUCTIONS
ITA 2223/PUN/2026 | 2021-22 h[j‘jg;—HE SUPREME INDUSTRIES SEVAKANCHI SAH PAT MARYADIT (E-
ITA 2711/PUN/2026 | 2022 - 2023 [A] VAKIL NAGARI SAHAKARI PATSANSTHA [ TMTTEN (E-FILE) =
?A_“Z714/PUN/2026 2015-16 (E:AE:IJ&D;IBUT GRAMIN BIGARSHETI SAHAKARI PATSANSTHA MARYADIT
ITA 2722/PUN/2026 | 2024-2025 [A] SUMANT MOOLGAOKAR DEVELOPMENT FOUNDATION (E-FILE)
1715 |ITA 2727/PUN/2026| 2018-19 [A] KISAN APPARAO MAGAR (E-FILE)
1716 |ITA 2734/PUN/2026| 2020-21 [A] RAMACHANDRA GANESH KULKARNI (E-FILE)
=17 |ITA 2735/PUN/2026 | 2021-22 [A] RAMACHANDRA GANESH KULKARNI (E-FILE)
=18 |ITA 2736/PUN/2026| 2020-21 [A] ARJUN SANTU JADHAV (E-FILE)
19 |ITA 2738/PUN/2026| 2015-16 [A] JAYMALHAR NAGARI SAHAKARI PATHSANSTHA MARYADIT (E-FILE)
120 [LIA2739/PUN/2026 | 2016-17 [A] JAYMALHAR NAGARI SAHAKARI PATHSANSTHA MARYADIT (E-FILE)
»21 |ITA 2743/PUN/2026| 2016-17 [A] SANTOSH BABAN SATHE (E-FILE)
22 |ITA 2745/PUN/2026| 2021-22 [A] SANTOSH YELWANDE (E-FILE)
w=23 |TTA 2749/PUN/2026| 2025-26 [A] PRIYANKA RAMKRISHNA DEOKAR (E-FILE)

Assistant Registrar

\
oo

31-Juj-2026




INCOME TAX APPELLATE TRIBUNAL, PUNE

—

CAUSE LIST OF SMC BENCH FOR 04-AUGUST-2026 (TUESDAY)

BEFORE
AND 1.

- P
e

HON'BLE VINAY BHAMORE, JUDICIAL MEMBER
B8 -~ ACCOUNTANT MEMBER

Vot

2lad S
RN ) =

IN COURT ROOM 3

CISCO WEBEX MEETING NO. 2641 926 9368 PASSWORD 123456

]

Srl | Appeal Number A$::1rt' Assessee Name Remarks
1 {ITA 2673/PUN/2025| 2016-17 [A] ARIHANT JEWELLERS
ITA 2900/PUN/2025| 2012-13 [A] SHAILA ASHOK THUBE (E-FILE)
ITA 619/PUN/2026 | 2012-13 [A] MR. RAMLING BHANUDAS KUTE
ITA 910/PUN/2026 | 2020-21 [A] PRASHANT SADASHIVRAO GADHE
{ITA 1075/PUN/2026 | 2021-22 [A] OM SUPRIM AGRO ENTERPRISES
‘ITA 1363/PUN/2026 | 2011-12 [A] RAHUL GANGADHAR NAWADE (E-FILE)
ITA 1425/PUN/2026 | 2018-19 [A] DARSHANA NARSING PAWAR

2020-21 | [A] CALLUS BIOTECH PRIVATE LIMITED (E-FILE)

i

r 8 [ITA 1466/PUN/2026r
’ 9 r-IT/-\ 1542/PUN/2026[| 2018-19 f [A] GAURAV RAMESH AHER
10 (ITA. 1603/PUN/2026r 2020-21 | [A] YOGESHKUMAR SHANKARLAL THAKKAR (E-FILE)
11 }ITA 1858/PUN/202ﬂ 2017-18 | [A] BALASAHEB SOPAN YELWANDE
> I[—lz || ITA 2100/PUN/2026|] 2017-18 | [A] JAYSHREE BHALCHANDRA GUTA!I (F-FTI A *4
113 ’ITA- 2144/PUN/2026 | 2020-2021 (E]J:]?_,;)AND SHATKSHANIK SAMIIK SEVABHAVI SANSTHA KALAJAWADE
14 |ITA 2145/PUN/2026| 2022-23 ([Eﬁl_“lr’l\_g;-\ND SHAIKSHANIKSAMAJIK SEVABHAVI SANSTHA KALAJAWADE
ITA 2146/PUN/2026 | 2021-22 éﬁgﬁjﬁ&l}%g?@}éﬁg)ﬁ\NlK SAMAJIK SEVABHAVI SANSTHA
= ITA 2147/PUN/2026 | 2024-25 [A] R H DESAI WILL S N R TRUST (E-FILE)
ITA 2265/PUN/2026 | 2020-21 [A] GANESH HASHA TAMBADY (E-FILE)
ITA 2750/PUN/2026 | 2020-21 [A] GANESH VASANT PATIL (E-FILE)
‘_449 TTA 2753/PUN/2026| 2017 18 %ﬂ;)HANASHRT MIUITT STATE COOPERATIVE CREDIT SOCICTY LTD (B-
,d-@ ITA 2760/PUN/2026 | 2020-21 [A] PRAKASH VITTHAL SONAVANE (E-FILE)
=21 IITA 2765/PUN/2026 | 2023-2024 [A] NILESH ARUN DINDORE (E-FILE)
1722 |ITA 2766/PUN/2026 | 2019-2020 F[I?}E)PRAMATHESH SAHAKART GRIHARACHANA SANSTHA MARYADIT (E-
w23 |ITA 2767/PUN/2026 | 2015-2016 [A] ROHINI RAMHART BHADALE (E-FILE)

t |

Assistant Registra
31-Jul-202




L : INCOME TAX APPELLATE TRIBUNAL, PUNE ’

CAUSE LIST OF SMC BENCH FOR 05-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE VINAY BHAMORE, JUDICIAL MEMBER
AND } <L Nciilnlile ACCOUNTANT MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NO. 2641 926 9368 PASSWORD 123456

Assmt.
Year

Assessee Name Remarks

Srl | Appeal Number

1 (ITA 1973/PUN/2025| 2013-14 [A] SHRI SANJAY BHASKARRAO PATIL (E-FILE)

2 |ITA 2269/PUN/2025| 2011-12 [A] VIRAJ STEELS (E-FILE)

3 |ITA 3066/PUN/2025| 2015-16 [A] AYAZ FAYAZUDDIN SHAIKH

«| 4 |ITA 3167/PUN/2025| 2018-19 [A] VIKAS NANAJI JADHAV (E-FILE)

=1 5 | ITA20/PUN/2026 | 2017-2018 [A] GANESH TRADING CO (E-FILE)

=176 | ITA 510/PUN/2026 2012-13 [ [A] SUNIL TRIMBAK SHINDE (E-FILE)

=17 | ITA 633/PUN/2026 | 2010-11 [A] ASHA AMRIT SONIGARA |

J 8 || ITA 875/PUN/2026 } 2012-13 | [A] NANDKISHOR DATTATRAY BAHIWAL

: | ) iIITA lllO/PUN/?_OZGJJ 2012-13 | [A] KAILAS MURLIDHAR KATE

10 [ITA 1450/PUN/2026 [ 2017-18 | [A] GANPAT RAJKUMAR CHANDERE (E-FILE)

11 |ITA 1501/PUN/2026 | 2020-21 [A] VIJAY RAMBHAU PANDAV (E-FILE)
[A] PANDIT DINDAYAL NAGAKI SAHAKARI PATSANSTHA MARYADIT (E- J

12 |ITA 1506/PUN/2026| 2022-23 FILE)

—113 JITA 1507/PUN/2026| 2021-22 [A] BAJAJ ALLIANZ STAFFING SOLUTIONS LTD (E-FILE)

14 |ITA 1510/PUN/2026| 2020-21 [A] VIJAY MADHAV RADE (E-FILE)

15 |ITA 1517/PUN/2026 | 2015-16 [A] VISHAL PURANDAR NAGARI SAH PATSANSTHA LTD, PUNE

16 |ITA 1642/PUN/2026| 2020-21 [A] KULKARNI JAGADISH (E-FILE)

17 |ITA 1643/PUN/2026 | 2021-22 [A] KULKARNI JAGADISH (E-FILE)

~[ 18 |ITA'1699/PUN/2026 | 2020-2021 | [A] MASOOD AHMAD ABRARUL HAQUE KHAN (E-FILE)

19 |ITA 1821/PUN/2026| 2022-23 [A] YOGITA MUKESH PAWAR (E-FILE)

20 [11A 1874/PUN/2026| 2020-21 [A] LAVKUSH JOKURAM BHARATI (E-FILE)

=721 |ITA 2064/PUN/2026 | 2022-23 [A] ASHOK DATTATRAY MUTKULE (E-FILE)

w722 |ITA 2210/FPUN/2026| 2020-21 [A] DATTATRAYA PRAKASH WANKAR

Tl

Assistant Registrar
31 ~Jul-2026|




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 06-AUGUST-2026 (THURSDAY)

BEFORE HDN BLE VINAY BHAMORE, JUDICIAL MEMBER

AND .

CISCO WEBEX MEETING NO. 2641 926 9368 P

$22 N ledbls  ACCOUNTANT MEMBER

IN COURT ROOM 3

ASSWORD 123456

Assmt.

S‘rlLAppeal Number Year Assessee Name Remarks

T2 | 22s1PUN/2025 | 2019-20 a[?é;é’*éSé‘%if’?diéﬂﬁ%DEEDSSFQG‘?‘EEAS‘L‘%EB e G

=174 |ITA 3199/PUN/2025 2017-18 | [A] RAJA GELA BERA

r‘l" 5 IITA 3333/PUN/2025| 2018-19 [D] KRISHNA ASHOKRAO KEDARTI (E-FILE) ]
——{' 6 ‘ ITA 129/PUN/2026 | 2020-21 [A] KIRAN TERANI “
—-’» 7 ’ ITA 362/PUN/2026 [ 2013-14 | [A] NEELKKANTH RAMHARI PALVE PATIL

I 8 ‘ ITA 548/PUN/2026 ‘J 2012-13 ! [A] M/S SAI DEARKA REALTY !

}" } ITA 792/PUN/2026 | 2018-19 | [A] SAIBABA INDUSTRIAL SERVICES PRIVATE LIMITED (E-FILE)

10 { ITA 797/PUN/2026 | 2019-20 [A] SAIBABA INDUSTRIAL SERVICES PRIVATE LIMITED (E-FILE) “
—11 :ITA 1468/PUN/2026| 2016-17 | A1 MANOHAR NTVRLITTT SANADP (C TILD) |

} 12 |ITA 1189/FUN; 2ul6 2Ul7-18 | [A] MANOHAR NIVRUTI SANAP (E-FILE)

=113 JITA’ 1470/PUN/2026| 2018-19 [A] MANOHAR NIVRUTTI SANAP (E-FILE)

=1"14 {ITA 1473/PUN/2026| 2020-21 [A] AKHTER HUSSAIN JOSH

=15 ’ITA 1491/PUN/2026| 2015-16 [A] DINESH DNYANDEO TILEKAR (E-FILE)

=16 (ITA,' 1844/PUN/2026| 2017-18 [A] GAURI VINAY RELEKAR (E-FILE)

yt=17 JITA_ 1863/PUN/2026 | 2023-2024 [A] KIRTI CHANDULAL SHAHA L/H SUCHITRA KIRTI SHAH (E-FILE)

w118 IITA 1888/PUN/2026| 2013-14 [A] NAIK PRADIP GOVIND (E-FILE)

—t-19 }T.TA 1918/PUN/2026| 201516 [A] SHILPA ADINAIH GAIKAR (E-FILE)
"LZO IITA: 1979/PUN/2026| 2004-05 [A] SMT MEERA MADAN SHEWALE

21 ‘ITA 1980/PUN/2026| 2004-05 [A] SHRI MADAN KESHAV SHEWALE

[A] SURANA DEVELOPERS (E-FILE)

=22 |ITA 2060/PUN/2026

2018-19

M)

Assistant Registra
31-Jul-202




